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O.A. No.182/2008 

Order Dated On  August., 2009 

Corarn: 
Hon'ble Mr. Justice K. Thankappan, Member (J) 
Hon'ble Mr. C.R. Mohapatra, Member (A) 

As per order dated 09.06.2009 in W.P.(C) No8440I2009 it is 

ordered by the Hon'ble High Court of Orissa that "nothing remains 

to be decided in the Original Application which is pending in thej2c 	L 

Central Administrative Tribunal, Cuttaák Bench, Cuttack." 

Therefore, the Original Application is closed accordingly. 

- 
(CR. MOHAPARA) 	 (K. ThA1'JKAPPAN) 
ADUI4ISTRAT1VE MEMBER 	JUDICIAL MEMBER 


